
From

To,

Sub:-

Ref:-

Madam,

Copy to:

with reference to the above, I am directed to inform you that you have beengranted station reave permission from the evening of 10.01.2025 to the morning ofl6'01.2025. The Chief ludiciar Magistrate, sivasagar .nd in h,, absence, the next senior mostJudicial officer avairabre at the station wirr remain in charge of your Court and office duringyour absence.

T E UH TI IG co RT TG WA ATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.vu-l42 l2OO7 t Lq1 tA
Smti Jayashree Bora,
Jt. Registrar (Vigitance),

Gauhati High Court,
Guwahati.

Smti Mridu Chanda Bordoloi,
District & Sessions Judge,
Sivasagar.

Dated Guwahati, thef I January, 2025.

Station leave.

Your l etter No. DJSV/STDR/ F -B7 l O13B, dtd. 07 .0 1.2025.

Yours faithfully,

9[-
JT. REGISTRAR ruIGILANCE)
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*ar^e Project Manager, Gauhati High Court

JT. REG RA (VI ILANCE)


